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,Short ,Service Commissions 

*1185,, Shri Kameshwar 1Stingh� 
Shri Madhu Limaye: 

Will the Minister of Defence be 
pleased to state: 

. lems re-lating to; posting, promotion 
and further recruitment, and also 
will not be conducive to achieve the 
goal of keeping the AI'my young. 

(a) whether Government are going 
to recruit defen:ce personnel through 
ShcRf Setvtce Corrrtnis•.,ions; 

(b) if so, why Emergency Commis
sioned personnel are ndt being ab
sorbed; and 

(c) the steps taken by Government 
. in this re"gai'd? 

We Minister of iS'tilte ib. the > Mfu
istry_,of Defenc_e. (Shri B. R. Bhagat): 
(a) Yes, Sir. The grant. of Emeq;enc.iy 
Coµimiss�o'n.s which w�s introduced 
aft�r the ,declaration of Emergency 
)',las dis-coptinued in 196?, and �h9rt 
Service Commissions are being· grant
id in the Army since 1965 with a 
tenure of ·5 years service and a re
. serve liability· 'thereafter' for 1 (l. years. 

�' C> , ,  ,"f  .. l ..... f 
(b) and (c). The Emergency Com-

missioned Officers who are willing 
and eligible and are graded fit for 
Permanent Commissions by the Ser
vices Selection Boards will be re
tained in service as: Permanent Com
missioned Officers upto 113rd of their 
number ,and :the rest released accord
ing to a phased programme, during 
1967-70. Government will consider 
increasing the quota of Permanent 
Commissions above 113rd, depending 
on the actual•-results of ·the screening 
of the Emergency Commissioned Offi
cers ·by the Servic'es Selection 
Boards: NI:) useful purpose will : be 
ser.ved,,by-, grantin.g . Short-t Semce 
Commissions to Emergency · Commis
sioned: 'Offi'&FS be<lause-· the !J Efi'rer
gency Commissioned Offkel"S"l dtre If.or 
release in the different batches will 
have� -f<1r ac;periods:varying bet
ween 4-6 years ancL.that service will 
count towards the tenure of Ii years 
service as Short Service Commis
sioned Officers. It is ·also not possible 
to retain_ the Emergency Commis
sioned Officers as such indefinitely 
in service, ,9.s such retention will 
create an im,talance in the age and 
service structure in the Officers' 
cadre, leading to' 'administrative pfob-

Newspapers Finance Corporation 

*1186. Shti 1Sidheshwar Prasad: Will 
the Minister. of Information and 
Broad�asting· be pleased to state: 

(a) whether tt�,iifs . toJ •set up a 
Newspapers Firl-anc� Corporation has 
been :taken; ,, 

(b) if .so, what will be the main 
,features of the said Corporation; and 

(c) how it is likely to· take special 
care df the Indian- Langu�&e News
papers? l 

The Minister of Information and 
Broadc�sting (Shri K.� K. rShah): (a) 
and (b). The rp.atter -i� still under 
consicler,rtieti. ., 

(c) J?o�s · not aris�. 

Enquiry Committee's .Report on the 
supply of tyres 

*1187. Shri Yashpal 1Singh: 
Shri rS. C. Samanta: 
Sliri Madhu· Limaye: _. 
Shri Arjun Singh Bhadoria: 

Will the, Minister of Defence be, 
pleased to state: 

(a) whether the Inquiry Co•mmittee· 
appointed by the Government as a 
result·.of th�· 64th·- Report of ' the 
Public Accounts Co�itte€"on' tlii!
supply of tyres has submitted its re-
po.rt;t 'and c • 

(b) if -sr>, _wheth�r . a� copy ·trreredf 

would be laid on the Table? . . ! � 

The Minister of ,State in the Miii� 
istry of Defence (Shri B. R. Bhagat):
(a). ¥es, Sin � · - r · 

(b) The repo�'
f 

dea1s .inier alia with· 
various discipiirutry as-pecl:s.. o'n which 
action is to be finalised· ·by me· con
cerned Ministries. Further, · the Pub
lic Acco�nt� _Committee _is schedu�ed 
to consider the ent!re matter at their 
sittinif oh' tl\� ;;..· 22�d 1�ui�·r:i9•57�'�-�,·1t' 




